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(i) Notification G. S. R. No.
173, dated the 1st February. 1975,
publishing the Andhra Pradesh
Mines Provident Fund (Amend-
ment) Scheme, 1975.

(I1y Notification G. S. R. No.
174, dated the 1st February,
1979, publishing the Rajasthan
Coal Mines Provident Fund

(Amendment) Scheme, 1975.

~

(iii) Notification G. S. R. No.
175, dated the 1st February, 1975,
publishing the Neyveli Coal
Mines Provident Fund (Amend-
ment) Scheme, 1975. [Placed in
Library. See No. LT-8929/75].

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

Reporteq Cancellation of a Large
number of Traing due to acute Short.
age of Coal Stocks with the Railways,

SHRI HARSH DEC MALAVIYA
(Uttar Pradesh): Sir, I beg to call the
attention of the Minister of Railways
to the reported cancellation of large
number of trains due to acute short-
age of coal stocks with the Railways.

" [Mr. Deputy Chairman in the Chair]

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MOHD. SHAFI QURESHI):
Mr. Deputy Chairman, Sir, there had
been a deterioration in coal supplies
to the Railways after 1972, The
shortageg were mainly due
to poor availability of coal from Ben-
gal and Bihar coal fields which cater

to the bulk of the requirements of
Railways.

In order to make available to the
Industries their minimum  essential
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requirements of steam coal, the Rail-
ways had to reduce their own coal
consumption and consequently in
November, 1973, Railways decided to
curtail departmental and shunting ser-
vices and also temporary suspension
of some unimportant and less inten-
sively utilised passenger trains with
instructions to ensure that important
interests, such as the daily commu-
ters, court passengers, students, In.
dustrial workers were mnot affected.
Further cancellation of passenger
trains was effected before and during
the all India May, 1974, strike.

The availability of steam coal was
pursued throughout with the Depart-
ment of coal culminating in a meet-
ing held with the Minister of Energy
by the Minister for Railways and
Minister of State for Railways _on
16-12-74. Presently loco coal loading
has picked up and anticipating that
the increased production ang offer
of steam coal will continue, Railways
are gradually restoring the required
train services. At present only about
258 pairg out of a total of 1738 pairs
of scheduled non-suburban passenger
trains are yet to be re-introduced.

As announced by the Minister of
Railways yesterday, with the produc-
tion of coal gathering momentum,
and in consonance with the building
up of our coal stocks, Railways will
commence restoration of services
from 1st March and this restoration
would be progressively increased in
the next few months.

SHRI HARSH DEO MALAVIYA:
Sir, thig is a very serious problem.
Last vear due to the railway strike
and other factors our entire economy
suffereq a lot mainly because the
Railwayg did not move. Last year
also it happened on more than one
occagion ‘that our coal stocks were
only for a very short period. Once
it was for two or three days last
year. Sir, we do not know what is
happening. The hon’ble Minister in
his reply has not been able to give
any particular information about the
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matter. I do not understand what he
.means. How does he explain it? Sir,
our fear is that coal is wasted a lot.
In the Hazaribagh district, one of
the colliery areas, if you move about
in the night you find any number of
fires, It ig the private individuals
burning coal to convert it into coke.
We were told that this entire coal
which is being burnt there is pilfered.
Furthermore, in

these areas
troubleg continue. There are labour
troubles. Only the other day there

was a report in the Times of India
that three labour leaders were shot
dead and six injured, three of them
seriously, when rival +{rade union
workers attacked the AITUC office at
Ghonoadih Colliery, 10 Kms. from
Dhanbad. Sir, there is a paper cal-
led “New Republic” published from
Ranchi and it has made very serious
allegations. It has said that in the
Kargali washery, there was a rope-
way to carry coal. But for no rea-
son, though it was working perfectly
all right, this ropeway wag left into
disuse and the Area General Mana-
ger suddenly switched over to trans-
portation of unwashed coal by road.
The NCDC allegdly advanced a sum
of Rs. 20 lakhs to contractorg for
buying truckg to be hired out to the
Corporation. According to the
memorandum which was submitted,
the ropeway still remaing abandoned
ang the NCDC is spending Rs. 50
»lakhs every month on transport by
road of unwashed coal. That is one
gside of the affair; there is such cor-
ruption among the NCDC officials
and loss ig being suffered. And our
Railways are being starved.

’

Sir, I think the problem is—I do
not know; it is for the Minister to
answer—perhapg there is no proper
co-ordination between the Railway
Ministry and the new Ministry of
Energy which was formerly known
as Steelr and Mines Ministry. This
*is causing great concern to the whole
country. So, 1 woulq cut myself short
and ask certain very specific ques-
tions.
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(1) Has there been cancellation o1
some goods trains on the Western,
Southern, South-Central and North-
Western Railways? 1f so, which are
the trains which have been cancell-
ed?
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(2) Is it a fact that in recent
months, the coal stock of some regio-
nal Railways had been reduced to
only one day’s stock and this news
hag been kept secret?

(3) What ig the monthly require-
ment of coal for the Railways? What
is the daily requiremeng of coal
wagons and how many did the Rail-

ways get on an average during 1973-
747

(4) Hag the question been taken up
with the Energy Ministry?

(5) How long will this tenterhook
existence continue? (Time-bell-rings)
I am finishing. How long will this
continue? What are the prospects of
the problem being solved?

(6) Are there any proposals 10
curtail passenger services because ol
shortage of coal?

(7) Has any estimate been made of

the possible losg in Railway revenue

earnings? L
; .
(8) Are there any proposals 10
bring about ‘better co-ordination
between the Railways

and the
Energy Ministry? :

(9) Lastly, in the alternative, will
the Government consider setting
apart completely certain steam coal
collieries ip the coal areas in Bihar,
etc., under the Railway Ministry?
They should be taken away from
the Energy Ministry and completely
set apart for the coal requirementg of
the Railways.

SHRI MOHD. SHAFI QURESHI:
Sir, I will take up the last two points
of the hon. Member first. He has
asked whether there is any co-ordi-
nation between the Ministry of En-

-

I
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ergy and the Railways. Sir, this
improvement in the supplies of coal
and in the restoration of a large
number of cancelled trains ig a
direct result of co-ordination between
the Ministry of Energy and the Min-
istry of Railways. I am very grate-
ful to my colleagues Shri Pant who
hag been rather very helpful and
after he took over therg has been a
markeq change in the supply of
loco coal to the Railways. It is frue
that certain difficulties were faced in
1973 as a result of which we had to
cancel large number of trains. With
the improvement in the loco coal
supply position, there has been
gradual restoration of trains. We
had in the initial stages to decide
whether we should starve industries
which are depending on loco coal
and run our full contingent of
trains. It was a decision taken deli-
berately not to starve the industries,
but to curtail some of our passenger
services as a result of which our
own inventory went down and also
in order to see that no goods trains
were cancelled, we hag to cancel
large number of passenger trains.
The first question was whether we
cancelled passenger trains...

SHRI HARSH DEO MALAVIYA:
My question was whether you can-
celled goods train\s-,

SHRI MOHD. SHAFI QURESHL
1 am sorry. No long-distance goods
trains carrying essential commodities

such as foodgrains, POL products,
fertilizer and coal to plants were
cancelled. But a few depart-

mental trains were cancelled. It is
true that the coal stock with.  the
Railwayg had been very critical
somewhere in 1973 and on some Rail-
ways the stock came down to three
days’ inventory. Our daily require-
mentg to run our full contingent of
trains are 1,850 wagons. This is our
requirement and today I can inform
the House that our loading in the last

[ RAJYA SABHA ]

to a matter of urgent
public importance

month hag been about 1,900 ang we
shall be able to maintain between
1,850 and 1,900. That will give us
a chance to build up our own stocks
also and to restore the cancelled
trains.

The hon. Member has asked ano-
ther question as to how long it will

take to restore the cancelled trains, As

the hon. Minidter Hor Railways,
while presenting the Railway Bud-
get yesterday in the Lok Sabha, sta-
ted the restoration would start from
the 1st of March and with this im-
proved situation in the coal loading,
I think within a few monthg from
now we shall be able to restore all
the cancelled trains.

SHRI HARASH DEO MALAVIYA:
At least my question should be ans-
wered. Are there any proposals to
curtail passenger services? Hag any
estimate been made about the possi-
ble loss in the revenue earning of the
Railways? Is there any plan to
bring about a better co-ordination
between the Railway Ministry ana
the Energy Ministry? Is Govern-

ment considering the question of set-

ting apart particular collierieg for
the Railways? These are some of the
questions yet to be answered.

SHRI MOHD. SHAFI QURESHI:
It is true that we suffered losses
because of cancellation of traing and
what has been lost is lost for ever.
The second question was about
captive mines. We are having full
and complete co-ordination between

the Energy Ministry and the Raiiway :

Ministry and therefore we do not
think of having captive mines for
the Railways. About cancellation of
trains, the position as on today is
that on the Central Railway no train
is cancelled; on the Eastern Railway,
no train is cancelled; on the Northern
Railway, 36 pairs of trains have been
cancelled; on the
Railway, 40 pairs of trains have
been cancelled: on the North Frontier
Railway, no train is cancelled; on the
Southern Railway, 124 trains have
been cancelled; on the South Centrat
Railway, 3 pairs of trains have been

148 -
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cancelled; on the South Eastern
Raliway, only one pair of trgins has
been cancelled and on the Western
Railway 53 pairs of trains have been
cancelled. Today I have been
informed that 15 more trains have
been restored. Therefore, the total
number of trains cancelled is 258
less 15. C. ot 4

T TN
SHRI SHYAMLAL GUPTA
(Bihar): Why are trains cancelled

in Bihar which is a coal-belt area?
If there is co-ordination between the
Energy Ministry and the Railway
Minister, there is no reason why
trains are cancelled in the area where
coal is produced and is readily
available. To me it appears that the
Railway Ministry is not very ener-
getic in running trains in that area.
Thermal plants and steel industries
are not working there properly for
want of coal. Will the honourable
Minister assure this House that the
cancelled trains in Bihar will be
restored by the 1st of March and
coal also will be made available to
all the industrial wunits there, the
steel units and the thermal plants,
so that there is no loss of energy
so far @as these units are concerned?

SHRI MOHD. SHAFI QURESHI:
Sir, part of the question relates to
the Ministry of Energy. But I can
say with some certainty that the
requirements of the power houses
and the steel plants have been fully
met by the Railways because the
Railways are working only as carriers.
With regard to our requirements of
loco coal, I said that the position has
considerably improved and on the
North-Eastern Railway only 40 pairs
of trains have been cancelled and,
as I have already indicated, we shall
start restoring these trains from the
1st of March and within a couple of
months we shall be able to restore
the full contingent of trains.

SHRI SUBRAMANIAN SWAMY
(Uttar Pradesh): Sir, I would like
to seek your indvlgence on one

point: T think the Thonourable
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Minister can easily escape responsi-
bility in answering some of the
questions which are pertinent and
he can take the easy way but by
saying that it is not his responsibility
and that he is not responsible for the
lack of coal. But I saw a publication

of the Ministry of Steel and Mines

which says that they are not res-
ponsible for the fact that coal is not
transported properly and the Railway
Ministry is responsible for not provi--
ding wagons for the removal of coal.
So, Sir, this controversy is going to
continue. But I would like to seek

your help in seeing that the Minister |
answers some of the basic questions

that I am going to raise now.

Sir, it is clear that in our country
we are developing a coal famine -
amidst enormous abundance.
have about 81 billion tonnes of coal
reserves which can last us,

We -

at the

present rate of consumption and the

projected rate of consumption, for
about 400 years.
whether the Railway Ministry is to
blame or would share part of the
blame for the situation that is
developing in the country where we

we have a coal famine also. Some,
statistics have been put out by the
Ministry in its budget that was.

I want to know ©

“

have abundance of coal reserves, but-.

presented yesterday and I would .

urge the Minister to see his own
publications and one of the publi-
cations is:
Book”. On going

publication and  the
released yesterday, the
disturbing questions arise
mind: . J

through this

Firstly, the freight wagons deploy-
ment by the Railways has been
steadily deteriorating over a period
of time. TFor example, the freight
traffic has been stagnant
9200 million metric tonnes
1965.66. Now, coal transportation is
part of this freight transportation
and the TFourth Plan had made a
target of 265 million metric tonnes
in its original draft for the last year

and we have now an admission fromy,

“Indian Railways—Year- .,

documents...
following. ;¢
in my .

-

around °
since: -

Pl
i
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the Ministry in its budget presented '

yesterday that the amount of freight
moved last year was much less than
200 million metric tonnes and that
this year, in fact, it is going to be
ground 200 million metric tonnes
only. Earlier, that is, prior to
1965-66, the freight that was moved
by the Railways was growing mt the
rate of 6% per year and since then
it has been stagnant and zero has
been the growth rate. If you move
away from looking at the total
freight traffic and look to the move-
ment in terms of tonne-kilometre,
again you will find that it has been
moving only slugglishly. Movement
in terms of tonne-kilometre by the
Railways of commodities including
coal has been growing at the rate of
2.2% per year while the economy
is growing at the average rate of
3.5%. I do not see any reason why
this should be moving at such a slow
pace.

Then, Sir, coming to the question
of wagon loadings, in 1965.66, it was
about 9,000 and the Railway
Minister’s own admission is that it
has dropped to Somewhere around
8,000 last year in spite of the heroic
efforts made in November/December,
etc. The fourth point T am making
again goes to establish that the
Ministry is responsible for the lack
of availabjlity of coal in genenal.
The average turn-round time of
wagons was 11.8 days in 1965-66.
Now it has gone up to 14 days. More
wagons are lying idle than they were
earlier. Look at the statistics for
net ton-km. wagon per day. I am
going into these statistics because all
this goes to support the general point
which I would like the Minister to
contradict or controvert that the
Ministry is in fact slipping in its
responsibility. The net ton-km per
wagon per day was 987. Now it has
slipped down to about” 900.

One thing on which the Railways
have done a wonderful job is in the
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retirement of wagons. The Fourth
Plan target placed it at 35000. The
Railway Ministry has achieved a
faster retirement of 40,000. Oof
course, the Railway Ministers have
not retired as fast as railway wagons.

Now, Sir, I would like to know
whether it is a fact that after the
nationalization of coal many railway
officials have been very upset, because
they had a nice side business going
on in terms of bribery from private
coal companies. Now that the coal
companies have been nationalized,
some of the railway officials, in the
knowledge of the Minister perhaps,
are disgruntled by the situation and
they are not co-operative in the
movement of coal. -

Finally, I would like to ask a much
more serious question about the
future, specially in the context of
the presentation of the railway
budget yesterday. Is ‘he Railway
Ministry prepared to meet its
responsibility for the transportation
of copl in the Fifth Plan and, if so,
how? For example, the Government
is committed to providing double the
amount of coal at the end of the
Fifth Five Year Plan. Now the steel
plants are getting 16 MMT. They
will require 34 MMT five years from
now. Is the Railway Ministry in a
position to do so? I have great
doubts about it. The Fifth Plan
envisages that the Railways will have
to move by 1978-79 over 300 MMT,
i.e, 60 per cent rise in 3 years. Already
two years have elapsed. The
Ministry of Railways ig moving about
200 MMT of freight. If you are going
to fulfii the target and your
responsibility in the next three years,
the amount of freight you are going
to move will have to be increased
by 20% per year. So far the freight
that you have moved has hardly
changed. So....

MR. DEPUTY CHAIRMAN: Wind
up. b
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SHRI SUBRAMANIAN SWAMY:
I want the Railway Ministry to make
a pretty good case why it should
not be blamed not only for the lack
of coal for its own self but also for
the developing coal famine for the
rest of the industry in the country.

SHRI MOHD. SHAFI QURESHI:
Sir, a considerably large part of the
hon. Member’s speech was a part of
the rehearsal for his budget speech
on the Railways, because he brought
in matters which are not pertaining
to the Calling Attention motion. Sir,
the Calling Attention motion is about
the cancellation of trains on account
of the non-availability of coal. But
he has touched a very important
point, that I admire. Since we do
not have the optimum utilization of
our rolling stock ang our wagons, we
will not be able to meet the targets
which we have placed Dbefore
ourselves. It is also true that the
turn-round of wagons, detention of
wagons and loading of wagons will
all have to be taken into considera-
tion while fixing the targets. And
all this has been done. I can @mssure
the hon. Member that if the coal
production goes up to 90 MMT or
more, the Railways are fully geared
up for its transportation for the use
of the steel industry, for the use of
power plants for the washeries, and
so omn.

Sir, I have stated earlier that not
a very large number of goods trains
were cancelled. No long distance
goods trains were cancelled. Only
some passenger trains were cancelled.
I have stated that in my reply. We
will be in g position to restore all
the cancelled trains in a few months’
time,

. By

The other points are not very

relevant here. !

M UFAR@EN (ITX T3
sfiaq, § G & &g FFAT LA §
fo Ta gug firqar waar qar & <@ r
g AR Wa & ey ¥ fag fray
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1T T qE § WK fwaar sgar
Zq AT 73 F1 U § AT Al
arg ag § fw foqdt 24 30 awa sfgee
& Praar swmar 99 @f@ee adiay
TR F {7 37 g7 I FY g
ok Fr dfew wwanfa faqdr &
T T ara &r SRy g fF wrmer
SrodEr g1 Wi AT wEd
T FATTHT FIL IIT A5 § g1 W 8
I § 92 U T SSIATT WY g1 @I
& I BT WeeTaE & Wl ar 99
FETATT Fi UFq & {AC o7 daqrer ¥
argax frey garam 4 of a5 @
" FTHAEy &y ? :

Awg, T | owd W {747
g&T #1 uF {9z fadr #ma F1 9
AN F Feeg § A 39 s A
A1 &, GYET /IS ATd, B F Taqer & w9
Fqo @ g1 Far dfea  wwanfy
a2y, ®ay T o1 JIA FAsATHY, THo
Qo o, AT F&d, F1 FAT & 7
F47 7 werarala faardy o arg q srgna
& 5 wearelt @rga ot Fo o mwrmdry
ST & arg g wie & Ff wfwa
37 W Fm swerwls o @ oara
1 FAq g OF F=Ey % uFma &6
TT TS FA Tiwl F 1AEA gAl-
5 &7 fAard g, ..

MR. DEPUTY CHAIRMAN: What
has it got to do with the Calling.
Attention?

Y TFATES . qI @I § | 3IEY

AT @I E | wweia @ ogw
EANS G F - :

TAFA of; wRATafa oIS | o
g 7 e fadr a8 ]

st TeAREe ;. feqdde § o
T AfFq | 79w gar g 5 ag 3g-
wdy it | 7 feuredz qur fafaa &

.
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T oft awerafa fRa@l - @ EEi)
T 1ol @ ) frdy wg) | 39 o fafwa
a g

ot T : oy feurdde  gsn
fafem 31 35 7 afqq Az §t @
gt & A S ga wT WA |
g AT 8, 9 QNG &I g | §ATE 4§
g fF e 9T &1 WG G A
&1 AU FY FLRI T AT TTHT
FAFIAAT G E A T oFA AT
TEE @ S § F wgn W A
"RYT ST | HIT RNGAT FEAT § AGA
e & fog 3T 98 Fwa & 36, fesg,
Fues qxi feu w0 § WRw 91 3w
F (93 gw 7 ¥ @ E AR 9fsq
FRAMTG S 39 AT I SOFHEL
#F0d fF Fgeear & fgard weew 3
“FEE & dyw g, fom AN ST qier
FIAAT HTAT AT, ROFA ST AT T AT HT
AR F & qmr S @ A1, VF ;R
Iq F1 IIHIET. . .

MR. DEPUTY CHAIRMAN: Mr.
‘Rajnarain, you will not get an

. -answer to this.

Y VHARE@T ;. HIC TZT Fam
@ #Y fam smo A Ffacs AR &
TH 6 T 7 994 AT ¢

N gagwala: ST ww @
Fg @ & [ o1 Aqrer 1R 1 wiger
QTG ATLT | ATAT |

N UHAREAW ;T A AT Q@
&1 9T & w7 qr wan, afFT ag my
Fgl ? TS gATH 21 AT FSAT 8 AT 9
WS F wrw 9@ FY § | FILeAT
FETH FT FIT A fFar a1 AR 9T F
FaME urr T, frar awh § foe
it ferar it § form ) e s w@r g

[ RAJYA SABHA ] toa matter of urgent 156

public importance

zq ® AIFIET  FHRATGG AT
FOEE FX | FEIH ¥ FIeAT F faaTH
Hogud @1 foE gzar a9 &)
TE FOAT HYo Mo ATTo & TZA 2lo
qdo Hlo TEAT F AT I a7 g1 T47
g1 &gl T UF AET ®E AT §
faad o0& s 9x fyasr qoa 7
AgF 3fear ¥ §  srzEe fFar srar
g, 10 &€ fT &7 AT grar § fqawt
FIACAT q FATH HeaTdl Fd 2 3F
goig & f AreET S &1 seFwT 3EY
HE F AT AT |

v, § o9 w1 TgaAr § fF
FUG F AL WAL & F1E war gl 7
ez § §YER T &) ag § A
93 3@ @ § )

MR. DEPUTY CHAIRMAN: No,
no. Mr. Rajnarain you complete
what you want to say,

H T(AAIAC ¢ qET FS T
FIAT, FOT 8 TG =7 J FiETF AqTT
q T STH W H STgae Hi< faar ww §
qEATT ¥ A/ET F ¥ fawmm ¥ faawT
T FAGT 8 AT & FHIAAT HIAT
gaTd T & fAT Ay grar @ T oy
feraY s faes &7 =or ot 1 gfear furer
A F HTATC MART AGA FT IV
feaie o w@aT grafgsar F ATy 9T
A& W F T 1 wafawar ¥
RTYTT LI § | AT F¥ GF< fenre
qIZ FHAAT FLAL BT ST ) q3F
g qarar & fag afewr & fag ardx
9T TG & 1 AT AHT TIAL, G IATG,
g AR, faafear mfs g= srar
21 ¥ g7 qAF FOT FOT FATIF
w0 & fratew g @ qar &
g1 SHE EHAT FEH F1 Y AT G5
FAAT ST AT ¥ faAT @, 93+
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- ag AT ALY ST | AT FEEH & LH(S
- § afcerg farar s gFar g

/M & Amar g 5 dfeg  Fwemafy

ST ¥E IFTE Y, FEH IWE YIG

HIT AT 8-8, 10— 10 fafaas =7 wgar

10 &9C & 27 & fgam@m ¥ %% Ig
7T fedl YT aa & ag @,
IqY TGt F 9AT fFar smu, IR
wafga § ST Q| IEST A FAS-

. ¥ mgreEg S & S fua @zt 93§,

v %2z fafatexas & 37 Wiy waw §

_ fae fstreny, 19 a=0F FE AT ATHAT
e F< fear | & Sama=rdy ¥ i) gt
g FgO SEa g & oww & A
TH @ A Fa9 F Ay TSAET 74,
@ 07 F e FG 1 g wlagt
w1 gy feedt ¥ fFan soam, aedy 4,
9T H, IATE H, dAGAS ¥ Er |
ag & faoge a6 g @ g

‘)Lw : d&g,.'i Céﬁ& Qe d)“"'
S —— ——

Tt AEFwe wwy ga: @ gaa

FT G aF JCAF § SART q=T A
T & TG g 1]

oo TwAREE: #@ | gE ¥E%
28T f gHeT S & ar T3

-+25:. MR, DEPUTY CHAIRMAN: You
can answer to whatever is relevant.

&1 gy Asid dumie  g9d
& v Wily JEERS) U i
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s mgERE wE w0 A K
FIEAET FN ATAT § | A AGHT FHT
sy TrstAIge ;. § dfeq swemafa
Wt F1 TF @ qEHST §, I IO
T g e

PR A

Do gdyd Céﬁ.ﬁ Qe oy
r r 4

oS BsS a5 LS Sy 3 & Wiy gy
144 eed f5 B G coypyd M5
Cipl 2 wyps S il o5 gake
skl oy ¥ & I s albe
¢2 52y 1850 93 |gs2 > (yred
i Ut & luan yadely aliyy o
st S Syl S ekl 2 LS
a2 ahgey S K8 S I 5y
WSty 912y 8 (pae opbe &5 &
ke &5 g yed K3y 4 po
& @ ol - gap B0l wygyd
by Sl Wl oo x5 Eyn salls
UER paheyd  JedaS g gl Shake
R AT R
JeksS S S LGl
Sl yln - 2 e K5
WS & wdy S @y 4 & pihe
S ol wdin dp S e & W
2T Dype go) Khos 45 gy Ulln
KByS S o 3] S dige b5 30 &S
P oy W sl ] ely] K
SIS R T SNE™ V1% I W VS S R

&S 2 LS 3 el —— € Sl Lot

101 Hindi transliteration.
A

o —————
NN -
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[Loder gabd sumnm 2]
w A g ohlope S LY
sty 38 = ya0 K delae o gy
¥ e Jaly UL oS ylalae
¥ e 20 YK oS pe & WY gy
W B e g gila S ahelan
e ¢ UR o5l &g gy o¥€ey Sl y2
o ot ol 2 L e
H S s e ek - a LW
i

wly & 2 ~dels Ugn eyl o8

- A by PR L] d;’,S ¥S c)' o S

T wgmz oW g -
T ST ¥ gar frar i s 5y
(3o &g g1 g ar g 14. 4 fafq-
59 A ATMT 1 TEld 8—IaFT
A 77 g 5 o 1 29 gd ey
£ & 1850 AT g7 FY TTTT ATFFW |
ST fF #9 #gr € & A S Ay
FIA AT ST I &1 AfET FY OSATAT
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.1[1 Hindi transliteration.
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SHRI M. KADERSHAH (Tamik
Nadu): Sir, the hon. Ministey has
stated that the coal position is now
improving and he has also expressed
the hope that it will be better in the
coming 'months. I do not know whe-
ther he actually hopeg or he is only
hoping against hope. Thig ig the
stereotyped reply given by the Min-
ister whenever the question ig raised
on the floor of this House either by
way of a Starreq Question or a Call-
ing Attention Motion or outside this
House in a Consultative Committee
meeting.

Sir, the Minister of Steel ang Mines
has stated only a few days back that
the production of coal hag beep in-
creasing this year, But, at the same
time, we learn that the Railways are
facing a serious problem on account
of the shortage of coal. The Railway
Minister has stated in the Railway
Budget Speech that the movement of
coal hag beep remarkably improving
this year. He has also given some
statistics about the number of wagons.
But, Sir, the news that we hear is
actually very disheartening. T would
like to knoyw whether the Govern-

. ment is willing to reconcile both these

statements, I want to know the actual
position. On the 18th February,
Deputy Minister for Railways Mr.
Buta Singh, while replying to a Ques-
tion in the other House, stated that
so far 258 trains have been cancelled
out of which the largest number of
124 traing have been cancelleg in
the Southern Railway. I want to
know whep all these traing are going
to be restored, I woulg also like to
know the quantum of loss of revenue
to the Railwayg zone-wise on account
of the cancellation of traing since last
May strike.

y ]
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Sir, I want to know the mechanism
which controls the supply of coal from
coalmines to Railways and whether
there is any co-ordination between the
Ministry of Energy and the Railways
to control this situation, The death
of the former Railway Minister, Shri
L. N. Mishra, alone is not g mystery.
The shortages arising frequently ana
intensely during and after the ste-
wardship of Mr, L. N. Mishra is aiso
a mystery in itself. I want to know
what is the hitch and difficulty in-
volved in switching over to diesel
operation of effective passenger and
goods traffic. Is it the ghortage of
diesel or diesel locomotives that is
coming in the way of such a move?

Then, Sir, the shortage of coal, the
shertage of diesel, the shortage of
diesel locomotives and the shortage of
power if combined together will lead
us tc the conclusion that the Railways
should run for only two months in a
year and the Railway Minister should
be therp only for 15 days, How are
we going to solve this problem, a man-
made problem, which speaks of the
highest inefficiency of the Railway
Administration and reflects the biggest
corruption in the operationg] field in
the history of thig country?

SHR] MOHD. SHAFI QURESHI:
Sir, the hon, Member ig rather con-
fusing the two issues. The steel plants
are using the coking coal and the
Railways are using the steam coal
Difterent varieties of coal are being
used by different industries and
different unite The movement of
coal to steel plants takes place direct-
ly from the mines, i.e. from mines
to the washeries and from washeries
tc the plants. Seo far as that move-
ment is concerned, there is no diffi-
culty for moving the coal to steel
plants.

With regard to our requirements he
has gaid that it is a figément of my
imagination and God kmows what
other adjectives he has used. I am
giving the facts that as againsy toe
coal loading of about 7500 wagons

daily a few months before the Rail-
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ways are loading more than 8500
wagons; now in January we are even
loading 8912 wagons daily. So far as
thiy steam coal, loco coal ig concerned,
I have earlier stated that our require-
ment iz 1850 wagons per day. It would
enable us to run full contingent of
trains, This much we are doing and
T have also mentioned that from 1st
Mardh we shalj start restoration of al
the trains. If the loading position
remaing as it is, we shall not only
be able to restore traing but we shall
also be able to builg up an inventory
in the Railways,

SHRI G. LAKSHMANAN (Tamil
Nadu); There is cancellation of 50
per cent of trains in south alone of
the total traing cancelled in the whole
of India. It is a matter of neglect of
the south by the Railway Adminis-
tration, They have cancelled 120
traing in the south.

SHRI MOHD. SHAFI QURESHI: It
is because of the long haulage of coal,
because it hag to go by ship or by
land route, So, long time is taken.
But long distance trains were main-
taineq throughout.

SHRI SANAT KUMAR RAHA
(West Bengal): Sir the Calling
Attention relates to “the reported can-
cellation of a large number of traing
due to acute shortage of coal stocks
wity the Railways”, The Calling
Attention related to the shortage of
coal stocks and not to the shortage of
coal. 1 have been confused by the
reply of the Minister, The Minister
in his reply has stated that due to
actual shortage of coal cancellation
of traing wag there and due to co-
ordination between the Railways and
the Energy Department restoration of
railways hag been expedited. 1 do
not understanq the actual reply. So,
my specific guestiong are the follow=-
ing.

1 want to know from the Minister,
if there ig increase in the coal pro-
dustion why there is shortage of coal
with the Railways. Is i the shortage
of stocks or the shortage of coal?
That ig the first question.

|
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» Secondly, I would lixe to know
whether prior notice c1 cancellation

of traing was given to the public.

.

Thirdly, what is the total number
of traing cancelled zone-wise? Now
that the coal position has eased and
you wil] be able to restore the trains
which gre left to be restored my ques-
tion is: whether the lack of coordina-
tion between these {wo departments
was to a certain degree responsible for
cancellation or not. Now you have
said that the coordination is better
and that the cancelled trains will be
restored but the question comes from
that reply whether due to lack of
coordination so far, all this cancelaltion
wag done. :

Tie fourth question is whether the
shortage of stock of coal was created
due to underloading and pilferages.
I know it, I have asked gquestions in
this House and it was replied by the
Minister that in my district, at Khag-
raghat station a paralle] depot was
going on illegally with the connivance
of the railway people, This ig not
a single instance. Our hon. Member
Harsh Dec Malaviyy has also stated
that in the Hazaribagh District area
such pilferages are taking place and
illegal coal depots have been started.
The Minister will come up with a

reply that they have investigated the

matter and it has been stopped but
my question is: Is it not high time
to stop such things which are taking
place with the connivance of the
Railway Department on a very large
scale? If that is so, have the Railways
gone into this matter and enquired
into it? If this thing goes on then
there will always be ghortage of stock
with the Railways,

I also want to know from the eco-
nomics point of view: What is the
rationale of the use of coal by
trains? Hag there been any rationale,
scientific basis for use of coal by
trains? Sir, the Five_Year Plan obli-
gation is there for Railways. I cannot
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understand the reply of the Railway
Minister hag given to such a Calling
Attention. The question is whether
the shortage of stocks of coal was
really responsible for cancellation of
these trains whereas the reply has
been attributed to the shortage of
coal. 8ir, this confusion shauld be
removed by the Minister.
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SHRI MOHD, SHAFI QURESHI:
Sir, some of the points raised by the
hon’ble Member have already been
replied but the confusion has been
created by the statement and I would
like to clear it. As to the question
whether there has been sufficient in-
crease in the production of coal, the
production of steam coal in 1973 did
not keep pace with the requirement
at the time. So there was first short-
age of steam coal. Then what hap-
pened is, as I have already stated, the
Railways had to see that the industry
did not stop. So they reduced their
own inventories ang cancelled a large
number of trains first because they,
wanted to give... - '

SHRI SANAT KUMAR RAHA:
Why in 19737

SHR] MOHD. SHAFI QURESIHI: ]
am coming to that. In 1973 May we
had locomen sirike, in 1973 Decem-
ber we had another strike, in 1974
May yet another strike. So a large
number of trains had to be cancel-
led for some period. Consequently,
our jinventories went down because
we had to feed the industry also. As
the hon’ble Members know, prior
notice is alwayg given then trains
are cancelled. The total numb=zr of
trains cancelled in 1974 was more
than one thousand, out of which to.
day the position is that there are only

243 pairs of f{rains cancelled. He
wanted to  know the information
zone-wise, I have already given the

bfeak-up. We are restoring the ser-
viceg of traing from the 1st of March.



